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(c) if so, tle steps taken to augment
water supply in the said atea ; and

(d) the measures oatemplated for fil-
ling the overhead water -anks and to
ensure equal distribution of water so
that residents of fourth floor also get
equal quantity of water ?

THE MINISTER OF URBAN DE-
VELOPMENT (SHRI “MURASOLI MA-
RAN) : (a) Yes, Sir

(b) No ra King of overhead water
tanks has beon observed.

(c) aud (d) The water supply in the
area is expected to improve with the
provision of an additional connection,
for which sanction has been issued by
the NDMC and the werk for the same
is likely to be comnl.ted by this month
end. In addition to a fow tubewells already
being operated by th. CPWD in the
arca to augment th: supply from the
NDMC, another tibewell is being drillad
by the former in Alverr Squarc to ia-
crease the water supply to Sector C and
D. To ensure supply of waier to those
living on top floors, water is being dis-
tributed through over head tanks.

Unsafe balconiec q¢ Mandly Marg

1135. DK. RATNAKAR PANDEY :
Will the Minister of URBAN DEVE-
LOPMENT be pleased to state :

(a) whether it is a fact that in D-8
Sector, Mandir Marg, balconies have
hecome upsafe :

(b): whether it is also a fact that in
D Sector despite lodging complaints
these are not being attended to within
the due time ;

c) the number of civil complaints
lodged at D’ Sector enquiry for the
last one month ; and

(d) the steps taken tor their com-
pliance ?

THE MINISTER OF URBAN DE-
VELOPMENT (SHRI MURASOLI MA-
RAN) : (@) No, Sir.

(b) No, Sir.

(¢) and (d) Out of 633 complants
.eceived during the last one month,
588 have been attended to and the
remainung ones will be attended to
during tnis month,
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Workers’ agitation for minimnm wages

1136. SHRI SUNIL BASI RAY :
Will the Minister of LABOUR be
pleased to state

(a) whether Government are aware
of the agitativn among the workers
of Delhi Le Meridien Hot¢l Shahibabad
and Ghaziabad Industrial workers de-
mandirgg fuu Rs. 1050 as minimum
wage, housing and other benefits ;
an

(b) if so, what is Governmeni's re-
action thereto ?

THE MINISTER OF LABOUR AND
WELFARE (SHRI RAM VILAS PAS-
WANYJ : (a) and (by According to in-
formation received from the Delhi
Administration, the Hotel Le Meridien
Employees Usnion had submitted a chart
ter of dentands which included fixation
of mininpm wages at Rs. 1200/- per
month at Consumer Price Index of 800
(1960- 100), house rent allowance and
night allowance etc.. The Delhi Ad-
minmgtration has referred the 'matter
for adjudication on 10-5-1990.

According 1o information reccived
from the Government of Uttar Pradesh,
the Engineering Kamgar Union, Gha-
-giabad had submitted a charter of de-
mands on §-5+1990 regarding minimum
wagcs for workers employed in Engineer-
ing cstablishments employing l¢ss than
50 persons should not be less than
Bs. 1250/~ at All India Consumer Price
Index (AICPI) of 800 pouints and in
establishments employirg more than
50 persons should not get less than
Rs. 750/~ at AICPI of 300 points.

Efforts are being made by the State
Government to arrive at an agreement
in a tripartite forum regarding ingrease
in the wages of workers engaged in
engineering establishments.

Strike by empioyees of Le Metidien
Hotel, Delhi

1137. SHR! SUNIL BASU RAY:
Will the Minister of LABOUR be
pleased to state :

wi (@) whether Government are aware

of tae strike by the “Le Meridien Hotel™
smployees in New Delhi ;

(b) if so, the date sinoe when the
strike is guing on ;

(¢ what are the demands; and



